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1, the Chairman 0( the Committee on Private Mem~rs' Bills and Resolutions. 
having been authorised by the Committee, present on their ~half this their Sixteenth 
Report. 

2. The Committee met on the 5th December. 1967 to consider allotment of time 
to the Resolutions set down in the List 0( Business for Friday, the 8th Decem~r. 1967. 

S. The Mem.~n whose Resolutions had been included in the List of Business for 
the 8th December, 1967 had been invited to present their views on the Resolutions 
~fore the Committee. Shri Gajraj Singh Rao attended the sitting. 

4. The Committee recommend the allocation of time as foJlows:-
(I) Resolution regarding Implementation of Sahibinadi Scheme. 
(2) Resolution regarding Indian political system.. 
(S) Resolution regarding Charges against a Central Minister or 

Otief Minister. 
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